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 MR,  SPEAKER:  No,  no.  Nothing
 goes  on  record.

 SIRI  BALDEV  SINGH  JASROTIA
 (Jammu);  JI  have  given  notice  for
 adjournment,

 MR.  SPEAKER:  I  have  disallowed
 it.  I  have  mentioneg  it.  Now,  Mr.
 Advani.

 12.01  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Derartep  DeMaNnps  FoR  GRANTS  OF
 THE  MINISTRY  oF  INFORMATION  AND

 BROADCASTING  FOR  1978-79

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 ग.  K  ADVANI):  I  beg  to  lay  on
 the  Table  a  copy  of  the  Detailed
 Demands  for  Grants  (Hindi  and
 English  versions)  of  the  Munistry  of
 Information  and  Broadcasting  for
 1978-79.  [Placed  in  Library.  See  No.
 LT-1944/78].

 NOTIEICALION  UNDER  ह  ENTS  Act,  1970

 THE  MIN:STER  OF  STATE  IN
 THE  MINISTRY  OF  INDUSTRY
 (SHRIMATID  ABSIA  अता).  On
 behalf  of  Shey  Geoipe  Feruandes  I
 bey  to  lay  on  the  Table  a  copy  of
 the  Notiticition  No  SO  799  (Hindi
 and  English  varsions)  published  in
 Gavett.  of  India  dated  the  18th
 Match,  1978,  issued  under  sub-section
 (3)  of  section  1  of  the  Patents  Act,
 1970.  [Placed  in  Library.  See  No.
 LT-1945/78].

 ANNUAL  Report  or  NATIONAL  LABOUR
 InstTitutr,  New  DeELH1  For  1975-76

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  LABOUR
 (SHRI  RAVINDRA  VARMA):  T  beg
 to  lay  on  the  Table  a  copy  of  the
 Annual  Report  (Hindi  and  English
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 veisions)  of  the  National  Labour
 Institute,  New  Delhi,  for  the  year
 1975-76  along,  with  the  Audited
 Accounts,  (Placed  in  Library.  See
 No.  LT-1946/78].

 SHRI  JYOT/RMOY  808  (Dia-
 mond  Harbour):  Ona  point  of  order.

 SHRI  VAYALAR  RAVI  (Chirayin-~
 kal):  On  a  point  of  order,  (Interrup-
 tions).

 SHRI  JYOTIRMOY  BOSU:  For
 which  year?  Sir,  how  many  times
 have  you  cautioned  Government?
 This  is  for  1975-76.

 SHRI  VAYALAR  RAVI;  Here  you
 made  a  rule.  The  rule  made  was  that
 Members  may  write  to  the  Com-
 mittee.  There  is  no  point  in  writing
 to  the  Committee,  regarding  the  mat-
 ter  of  placing  things  on  the  Table  of
 the  House.  Neither  the  House,  nor
 you  will  be  aware  of  what  is  hap-
 pening  This  उ  the  report  for
 1975-76.  We  ate  in  1978.  It  is  not  a
 big  thing:  this  writing  of  the
 report

 Si.  you  also  sce  item  6.  It  is  about
 the  Cor  Board  which  is  under
 Kumaii  Abha  Muti  All  the  debate
 on  the  Minstyy  of  Industry  was  over
 yertercay;  and  she  is  giving  the  re-
 port  on  the  Coir  Board  now,  after
 the  debate  1५  over.  And  the  Labour
 Minister  1  giving  the  report  now  for
 1975-76  I  am  binging  two  points  to
 your  observation.  Do  something  on
 this  matter.  Don’t  make  us  raise
 objections  to  placing  the  papers  on  the
 Table  ie.  before  the  House  But  this
 Committee  is  quite  worthless,

 MR.  SPEAKER:  Don't  speak  about
 the  Committees.  Mr  Minister,  what  is
 the  reason  for  the  delay?

 SHRI  RAVINDRA  VARMA:  As  the
 hon  Member  has  said,  this  is  of  course
 for  the  year  1975-76  (Unterruptions)


